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4097. SURl B. V. DESAI: Will the 
llinister of INDUSTRY be pleased to 
atate: 

(a) whether Government are consi-
dering to evolVe a co-ordinatlng lor .. 
mula to streamline the infrastructure 
support to industry with a view to 
reviving constraints in achieving opti-
mum production; 

(b) if SOt whether this has been 
done on account of the views express-
ed by the various State Governments; 

(c) whether his Ministry propose to 
strengthen the support to financial 
instituitons lOr industrial enterprises; 
and 

(d) if so, to what extent this deci-
sion will help the industrial produc-
tion? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) Government is committed to opti-
mise industrial production, and where 
infrastructural bottlenecks act as con-
straints, these are being attended to, 
fOr removal, at a very high level. 
Government has instituted sta..""lding 
arrangements to oversee and improve 
performance of the infrastructure 
Results are already beginning to ~ 
apparent, with improved railway 
movement and power availability to 
industry. The rates of growth of in-
dustrial production from September 
1980 to December, 1980 were: 
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Variation oVl"r preceding 
month (% r..barged) 

~  

+4.6 

+5.6 

+9·4 

. (b) The !mport8l1C8 01 a coordinat-
ed approach to the programme In. 
frastructure development was reaftlr-
med in the recently held Conference 
of Ministers ot Industry of different 
States and Union Territories. 

(c) and (d). Within the limits of 
available resources, eftorts are made 
to meet the requirements of the ftnan-
cial institutions to' the extent possible. 
The consequent increase in industrial 
production has not been quantified. 

Conference of State Industries Mild&-
ters 

4098. SHRI B. V. DESAI: 
SHRI S. M. KRISHNA: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether State Ministers confer--
ence was held on 8th February. 1981; 

(b) if SOt what were the main sub-
jects that were discussed m the con-
ference; 

(c) whether more States have de-
manded that dIstrict industries  centres 
should continue; 

(d) if so, the reaction of Govern-
ment; and 

(e) to what extent the uecisions of 
the meeting have been accepted by 
Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ~  

(SHRr CHARANJIT CHANANA): 
(a) to (e). A Conference of Ministers 
of Industry or different &tates and 
Union Territories was held in New 
Delhi on the 7th February, 1981. 

Among the subjects discussed at 
the Conference were: implemention 
of Industrial Policy and monitoring of 
industrial approvals, rationalisation of 
incentives backward area development 
through nucleus plants, 9upport for 
the small scale sector and re-orienta .. 
tion of District Industries Centres. 

It was decided that state Govel"!1" 
ments would build up counterpart 
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meebanisma 'to eDS1.1re !IWDitoriDa and 
fruition at letters of blttfJlt and licen-
ces tor iDdustrial projects. It was also 
agreed tbat iIlcentive pattems should 
be indivlduaUy taUored to the growth 
needs 01 dlfterent areas and conceIted 
eftorts will "" made to set up nucleus 
cotnplexes. Further discussion with 
Ministers of Industries will be held for 
evolving a conseDSUI in regard to tbtt 
criteria for identiftcatltull of backward 
areas. 

As regards District Industries Cell-
tres, the main thrust of the discussion 
was on giving a new project orienta-
tion to them. There was general agree-
ment that District Industries Centres 
should function as the ,focal points of 
project conceptualisation and imple-
mentation at the district level. 

The recommendations of the Con-
ference are being processe1. 
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EUeuloa of tIlDe JlDdt for Forella 
COIIabOraUoa ' 

4100. SHRI S. M. KRISHNA: Will 
tile l'41nister of INDUSTRY be pleased 
to .tate: 

(a) whether with a view to updatinc 
technologies, Government are thinldDg 
of reversing its decision extendiIl& the 
foreign collaboration time limit from 
5 to 10 years: and 

(b) if so, its likely impact on the 
transfer of technology and collabora-
tion agreements? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CliARANJIT CHANANA): 
(a) and (b). Government considers 
proposals from Indian parties seeking 
:[oreign technical collaboration on the 
basis of payment of royalty and/or 
lumpsum. Where royalty 1)ayments are 
involved, the royalty allowed is norma-
lly not more than 5 per cent (taxf,ble) 
and will be comprised within the period 
of the agreement which may extend to 
10 years including the pel'lod of going 
into commercial production. Thf'se are 
treated as upper cellings and the rate 
of royalty and the period of the agree-
ment in respect of individu31 cases are 
decided by Government on merits on a 
case-to-case basis. Normally the period 
of the agreement allowed is i~h  years 
and royalty tor five years allowing 
three years for commencement of 
~ r i  production. 

Annual Draft Plan of KarDataka For 
1981-82 

4101. SHRI S. M. KRISHNA: Will 
the Minister of PLANNING be ~  

to state: 

(a) whether the State Governmerd 
of Karnataka has submitted its draft 
annual plan for 1981-82: 

(b) if so, the proposed ouUays aDd 
targets in various sectors of ecoDOmT 




